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सचूना और प्रसारण मतं्रालय 

अजधसचूना 

नई दिल्ली, 20 अगस्ट् त, 2025 

 का.आ. 3813(अ).— कें द्र सरकार, चलजचत्र अजधजनयम, 1952 (1952 का 37) की धारा 6 की उपधारा (2) के 

खंड (ग) द्वारा प्रित्त िजियों का प्रयोग करते हुए, एतिद्वारा जनिेि िेती ह ै दक कें द्रीय दिल्म प्रमाणन बोडड के दिनांक 

12.11.2024 के प्रमाणपत्र संख्या डीआईएल/1/121/2024-एमयूएम के तहत प्रमाजणत मराठी दिल्म "खाजलि का जिवािी" 

का प्रििडन एक माह या अगल ेआिेि तक, िो भी पहल ेहो, तक जनलंजबत दकया िाएगा।  

 

 [िा. सं . एम-11021/24/2025- डीओ(एिसी)] 

सी. सेंजिल रािन, संयुक्‍त सचिव 
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MINISTRY OF INFORMATION AND BROADCASTING 

NOTIFICATION  

New Delhi, the 20th August, 2025 

 S.O. 3813(E).— In exercise of the powers conferred by clause (c) of sub-section (2) of section 6 of 

the Cinematograph Act, 1952 (37 of 1952), the Central Government hereby directs that the exhibition of the 

Marathi film titled “Khalid Ka Shivaji”, certified by the Central Board of Film Certification vide Certificate 

No. DIL/1/121/2024-MUM dated 12.11.2024, shall be suspended by one month, or until further orders, 

whichever is earlier. 

  

 [F. No. M-11021/24/2025-DO(FC)] 

C. SENTHIL RAJAN, Jt. Secy. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2025-08-20T19:16:50+0530
	SARVESH KUMAR SRIVASTAVA




